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NAME oF THE PARTIES: M/s. Navjeevan Credit & Holdings Ltd

SECTION oF THE COMPANIES ACT: 14{1) of the Companies Act, 2013

S. No DESIG N S RE

ORDER
qLNe.155A4(1 YNCLT/IVIB,MAH/2ou

The Company Petition is admitted with a direction to the Petitioner to give

publication as mentioned u/s.14(1) of the Companies Act 2013 and the Rules made

thereunder.
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